
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU  

DAILY CAUSE LIST DATED 02.11.2022 (WEDNESDAY)  

CHENNAI BENCH (VIRTUAL MODE)  

10.30AM 

 

In the Court of Hon’ble Mr. Justice M.Venugopal, Member (Judicial), and Hon’ble Ms. Shreesha Merla, 

Member (Technical)  

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) 
(CH) (Ins) No. 
380/2022 & IA No. 

897/2022 

M/s Corporation Transstroy 
OJSC 
Vs 

Dr. GV. Narasimha Rao & Anr 

Mr. Raja Shekar Rao 
Salvaji 

Mr. Jerin Asher Sojan 
Caveator 

2 Comp App (AT) 
(CH) (Ins) No. 
383/2022 & IA No. 
909 & 910/2022 

Mr. T Venkatram Reddy 
Vs 
L&T Finance Ltd. & Anr. 

M/s  Krutika Raghavan 
Associates 

Mr. Shabbeer Ahmed 
Caveator 

3 Comp App (AT) 

(CH) (Ins) No. 
384/2022 & IA No. 
911, 912, 913 & 
914/2022 

National Aluminium Company 

Ltd. 
Vs 
Mr. Ebenezar Inbaraj RP of M/s 
ReGen Powertech Pvt. Ltd.  & 
3 Ors.  

M/s S Sivasankar  Mr. AG Sathyanarayana 

Caveator 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4 Comp App (AT) (CH) 
(INS) No.293/2021& 
IA No. 625/2021 

Thomas George 
Vs. 
K. Easwara Pillai & 6 Ors 

Mr. Pradeep Joy Mr. 
Avinash Krishnan Ravi 

Mr. S. Sethuraman- R1 
Mr. GR Lakshmanan-  R7 

5 TA (AT) 
No.133/2021 (Comp 
App (AT) 
No.25/2020) 

Nirej V. Paul & Anr  
Vs.  
The Canning Industries Cochin 
Ltd. & 16 Ors 
 

Mr. Gaurav Krishna 
Kumar 

Mr. Srikanth Mohan- R1 

6 Comp App (AT) (CH) 

(INS) No.208/2022 & 
IA No. 456, 457 & 
593/2022 

S Pradeep Proprietor of Protech 

Engineering  
Vs. 
Regen Powertech Pvt. Ltd. & 3 
Ors  
 

Mr. S.Sathiyanarayanan Mr. AG Sathiyanarayana 

 

For Hearing 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

7 TA (AT)No.54/2021  
Comp App (AT) 
(INS) No. 473/2020 

RKKR Steels Pvt. Ltd. 
Vs. 
Ramakrishnan Sadasivan 
Liquidator of Surana Industries 
Ltd 

Mr. Santanam 
Swaminadhan 
Mr. Kartik Malhotra 

Mr. J. Manivannan 

8 TA (AT) No.60/2021  
(Comp App (AT) No. 

84/2020) 

Danesa Raghulal & Anr. 
Vs. 

T.R Venugopal & 16 Ors. 

WITH 

 

Mr. Rajagopal 
Vasudevan 

Mr. Prasad Vijayakumar 
& Mr. Vignesh Sekar- 

R1-R4 



9 TA (AT) No.61/2021 
 (Comp App (AT) No. 
85/2020) 

Danesa Raghulal & Anr 
Vs. 
T.R Venugoapl & 18 Ors. 
 

WITH 

Mr. Rajagopal 
Vasudevan 

Mr. Prasad Vijayakumar 
& Mr. Vignesh Sekar- 
R1-R4 

10 TA (AT) No.62/2021  
(Comp App (AT) No. 
86/2020) 

Danesha Raghulal & Anr. 
Vs. 
T.R Venugopal & 15 Ors. 
 

WITH 

Mr. Rajagopal 
Vasudevan 

Mr. Prasad Vijayakumar 
& Mr. Vignesh Sekar- 
R1-R4 

11 TA (AT) No.96/2021 

 (Comp App) (AT) 
No. 359/2019) 

Danesa Raghulal & Anr. 

Vs. 
T.R Venugopal & 16 Ors. 
 

WITH 

Mr. Rajagopal 

Vasudevan 

Mr. Prasad Vijayakumar 

& Mr. Vignesh Sekar- 
R1-R4 

12 TA (AT) No.97/2021  
(Comp App) (AT) 
No.361/2019) 

Danesa Raghulal & Anr 
Vs. 
T.R Venugopal & 14 Ors. 

 

WITH 

Mr. Rajagopal 
Vasudevan 

Mr. Prasad Vijayakumar 
& Mr. Vignesh Sekar- 
R1-R4 

13 TA (AT)No.98/2021 
(Comp App) (AT) No. 
362/ 2019) 

Danesa Raghulal & Anr 
Vs.  
T.R Venugopal & 18 Ors. 
 

Mr. Rajagopal 
Vasudevan 

Mr. Prasad Vijayakumar 
& Mr. Vignesh Sekar- 
R1-R4 

14 Comp App (AT) (CH) 

(INS) No.204/2021& 
IA No. 410/2021  

MPT Sweden AB & Anr.  

Vs. 
Tecknoweld Alloys India Pvt 
Ltd.  

WITH 

Mr. Anand Sashidharan 

Ms. Pavitra Kabir 
Ms. Samyuktha 

Mr. Thriyambak J Kannan 

15 Comp App (AT) (CH) 
(INS) No.216/2021 & 
IA No. 435/2021 

MPT Sweden AB & Anr.  
Vs. 
Tecknoweld Alloys India Pvt 
Ltd.  

 

Mr. Anand Sashidharan 
Ms. Pavitra Kabir 
Ms. Samyuktha  

Mr. Thriyambak J Kannan 

16 Comp App (AT) (CH) 
(INS) No.158/2022 & 
IA No. 367, 368, 369, 
545 & 808/2022 

Suspended Management of 
Apex Meadows Pvt. Ltd 
 Vs. 
 Baisetty Ajay Kumar & Anr. 

 

WITH 

Mr. K. Gowtham 
Kumar 

Mr. Anant Merathia- R1 
Mr. Nithin Chowdary 
Pavuluri- R2 

17 Comp App (AT) (CH) 
(INS) No.170/2022 & 
IA No. 391, 392, 546 
& 809/2022 

Suspended Management of 
Apex Meadows Pvt. Ltd  
Vs. 
 Baisetty Ajay Kumar & Anr. 

Mr. K. Gowtham 
Kumar 

Mr. Anant Merathia- R1 
Mr. Nithin Chowdary 
Pavuluri- R2 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                                               (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 


